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The Minister o  Inlor tii and
Broadcastin (Shri K. K. Shall) (a) 
It is not correct to say that the crii
nal chare as turned into  a  ciil 
clai y oern ent.  The uestion 
o criinal rosecution is still ein 
considered y the Leal Adisers ot 
the Childrens Fil Society.  The 
ciil suit Was started irst to enale 
the Society to saeuard its inancial 
interests.

() Does not arise.

(c) It is diicult to say anythin 
aout the chances o akin u the 
loss, esecially hen the case is ru  
judice.

Adertise ents in Nesaers

S.  Shri Anantarao Patii Will the 
Minister o Inor ation and  Broad
castin e eased to stal

(a) the roortion o adertise ents 
to other atters in the Ties o India. 
Indian E ress ro Bo ay, Hindu
stan Tie ro Ne Deii and Lok 
catta and Sokol ro Bo ayPoona 
resectiely and

() hether it is adisale to allo 
such lare a ount o nesrint to e 
asted in  rintin  adertise ents, 
hen s all aers suer ro. ant 
at suicient nesrint uota

The Minister o Inor ation and 
Broadcastin (Shri K. K. Shah) a) 
The reuisite inor ation or the year
1966 is ien elo

Percentae  o 
aace deoted to 
(Other (Adertise

Written Ant en

atter. en)

(1) Ti es o India,
Bo ay 61

() Indian  E ress,
Bo ay 0

() Hindustan Ti es,
Ne Delhi 0  90

() Loksatta, Bo ay S

() Sakai, Poona 7 tt

()  In the liht o the Sure e 
Cou.i  *   Pcijo
Schedule, it is not ossile to lace 
any restrictions on the sace deoted, 
y  nesaers  to  adertise ents. 
S all nesaers should hae no  
no rieance reardin lack o ad** 
uate su ly o nesrint, esecially 
ater the recent announce ent o a 
lieral nesrint  allocation,  olicy 
to ards s all nesaers.

A erican ade Military Eui ent or 
Pakistan

6. Shri Manitoa 1. Mel
Shri N. K. Laakar
Atari 8. Snakar
Shri ladhar Kotoki
Shri Shri oal Saoo
Shri C. . Bhattaduryya
Shri Mohan Saru

Wiil the  Minister  o  Eternal 
Aitairs e leased to state

(a) hether .S. oern ent  has 
eritted so e  countries to  seii 
A erican ade or A erican atented 
ilitary eui ent to Pakistan

() i so, hether oern ent nae 
taken suitale action to rotest aainst 
this indirect ars su ly to Pakistan

(c) hether any other stes hae 
een taken in this reard and

(d) i so, the result thereo

The Minister o Eternal At rt
(Shri M. C. Chaia) (a) to (d). Since 
the nited States oern ent  sus
ended the su ly o ilitary eui
ent to Pakistan, as to India, at the 
ti e o the IndoPakistan conlict o 
AuustSete er 196,  there hae 
een eriodic reorts o eaons o 
A erican oriin ein assed on to 
Pakistan y third countries.  When
eer such reorts hae a eared to 
hae sustance, the oern ent  o 
India hae taken u the atter ith 
the S. authorities. We hae eea 
inor ed each ti e that the nited 
Stales had not eritted the transer 
to Pakistan o any lethal eui ent 
oer hich it ad any rihts. Ho ar 
the nited States ill adhere to this 
ractice ro no on re ains to e 
seen.




